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(d) Steps are being taken to ensure
4hat the new Excise Policy for Tribal
areas forms an infegral part of the
Tribal Sub-Plans.

New Adwministration Policy for Tribal
Areag for Implementation of ITDPs
and other Devolopment Programme

1347. SHRI GIRIDHAR GOMANGO:
‘Will the Minister of PLANNING e
pleased to state:

(a) whether Govermment have
adopted a new Scheme for tribal areas
to implement the ITDPs and other
development programmes in the new
economic schemes;

(b) if g0, the main feature thereof;

(¢) whether all the States having
Sub-plan areas have adopted the
same; and

(d) if so, whether Government of
Orissg have proposed restructuring of
the administrative machinery in ITDPg
areas?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI I.
XK. GUJRAL): (a) The Draf{ Fifth Five
Year Plan Document states in the
<Chapter XIII, page 276, para 13.19 that
thé “Administrative set up in tribal
areas will be restructureg to suit the
special requirement, It is essential
that formulation and implementation
of area development plan is entrusted
1o a single line agency.”

(b) In the quidelines sent to the
State Governments they were advised
1o take Into consideration loca] eondi-
tions, the existing administrative
structure and other institutions while
formulating policies for administra-
tion. It has been stated that multi-
plicity of agencles has resulted in the
diffugion of responsibility, inadequate
control, lack of coordination and from

the people’s angle, difficulty in identi-
fying the officials concerned with
specific programmes. Theréfors, ihe
States were requested to evolve an
administrative set up to achieve func-
tional coordination ang efficfency.
Delegation of authority, specificity of
responsibility and adequate flexibility
would require to be built mnto the
system so as to enable the implement-
ing authority to effect changes in the
on-going programmes on the basis of
concurrent evaluation. The State
Governments were required to spell
out this approach clearly in their sub-
plans regarding administrative re-

organization and personnel policies in
the tribal areas,

(c) All the States and Union Terri-
tories having substantial tribal popu-
lation are in the process of finalising
their sub-plans including the adminis-
trative set up.

(d) The Government of Orissa also
is in the process of finalising the sub-
plan and personnel policy in the
ILT.D.P. areas.
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